FORM LD-20

(APPLICATION BY REGISTERED PROPRIETOR OF LAYOUT-DESIGN FOR THE CANCELLATION OF
ENTRY THEREOF IN THE REGISTER)

[Section 31(1)(c) Rule 68 ]

In the matter of Layout-Design No. name of the registered proprietor
address as entered in the register —————.

Application is hereby made by the aforesaid registered proprietor that the entry in the Register of layout-design
No, ——————————— may be cancelled.

'A copy of the application has been served on the registered user(s).
Dated this day of 20—.

To
The Registrar of Semiconductor Integrated Circuits Layout-Design,
The Office of the Semiconductor Integrated Circuits Layout-Design Registry at’

1. Strike if not applicable.
2. Signature of the registered proprictor or of his agent.
3. State the name of the place of the appropriate office of the Semiconductor Integrated Circuits Layout-Design Registry. See rule 4.



